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PART III

Stores Purchase

Police Department
SHORT TENDER NOTICE

No. C1-6898/FSL/2011. 7th December 2012.

Sealed tenders are invited for the supply of
“Chemicals and Kits” for DNA division of FSL so as to
reach this office on or before 12 Noon on 10-1-2013.

Tender No.—10/2012-13.

Approximate Price—  ̀80,000.

Cost of tender form—` 400 + 4% VAT.

Date and time of opening of tender—10-1-2013,
3 p. m.

The tenders should be superscribed with tender
number and details of the items and addressed to the
Director, Forensic Science Laboratory, Thiruvananthapuram,
Kerala. Late tenders will not be accepted. The tenders
will be opened at the time mentioned above, in the
presence of the tenderers or their authorised
representatives (with proof of identity) who may be
present at that time.

Intending tenderers may, on application to the
Director, Forensic Science Laboratory, Thiruvananthapuram,
obtain requisite tender forms on which the tenders should
be submitted. The rate is to be quoted in Indian Money.
No advance payment can be made for procuring any of
the above items.

Application for tender forms should be accompanied
by cash remittance of price fixed for a  form which is not
refundable.  The sale of tender form will be closed at
4 p. m. on 9-1-2013. Cheques, Drafts, Postage Stamps etc.
will not be accepted towards the cost of forms, nor will
the forms be sent by VPP. However money orders sent in
the name of the Director, Forensic Science Laboratory,
Thiruvananthapuram will be accepted. The amount should
include the postage/courier charges for sending tender
documents. The money order along with the request
should reach Forensic Science Laboratory at least 7 days
before the closing of the sale of the tender documents
enabling us to send the documents well in advance.



Earnest Money Deposit @ 1% of the quoted value
should be furnished in favour of Director, Forensic
Science Laboratory, Thiruvananthapuram. The firms which
are exempted from furnishing Earnest Money Deposit
should produce a copy of relevant authorised documents
for verification.

Specifications of the items of tender shall be
obtainable from Forensic Science Laboratory  with the
tender forms. The firms should also furnish the detailed
specifications, make, brochures, technical support network
in Kerala etc. of the items along with tenders. The tenders
without any detailed specifications of quoted items,
brochures, make etc. will  be rejected forthwith. The
tenders without separate envelope and not superscribing
the tender number etc. will be rejected.

The tenders should also mention the details
regarding warranty along with the tender documents.
Preference will be given to the products quoted by the
manufacturer or their authorized dealers having
authorization from the original manufacturer. Similarly
preferences will be given to the tenders having experience
of supplying similar/same items to Government
Department, Organizations or Scientific Institutions.

As the items are urgently required, the selected
bidder will have to supply the item within two weeks. In
case there is any delay in supplying the items due to any
pressing circumstances, the tenderers must cite adequate,
justifiable grounds in writings.

Specifications of the above items and more details
can be obtained from Forensic Science Laboratory,
Thiruvananthapuram. Samples will have to be submitted
free of cost whenever necessary which can be returned
only after the supply is effected.  Police Department is not
liable to send any individual communication. The rates
quoted for the Chemicals/Kits should be unchanged till
the end of the financial year 2012-13.  The Director,
Forensic Science Laboratory is empowered to reject any
tender without assigning any reason.
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LIST OF ITEMS

Sl. Item Manufacturer Qty.
No. Required

1 Qiagen Qiagen 1 Kit
QIAmpDNA Mini Kit
250 reactions
Cat. No. 51306

2 EDTA disodium salt (Amersco/Sigma/ 500gm × 1
Molecular Biology Qualigen/
Grade MP Bios)

3 Ethyl alcohol LR (Amersco/Sigma/ 1000 ml × 2
Qualigen/
MP Bios)

4 Ethyl alcohol (Amersco/Sigma/ 1000 ml × 2
 MB Grade Qualigen/

MP Bios)

5 Phosphate Buffered (Amersco/Sigma/ 500 ml
 Saline Qualigen/

MP Bios)

Forensic Science Laboratory, (Sd.)
Thiruvananthapuram. Director.



TENDER NOTICE

No. E1-12349/2012/Tele. 22nd December 2012.

Sealed tenders are invited for the supply of the
following store items so as to reach  Office of the
Superintendent of Police, Telecommunication,
Thiruvananthapuram on or before 5 p.m. on 8-1-2013.

Sl. Tender Name of the Total required
No. No. Article quantity

1 05/2012 High Band ‘0db’ 200 Nos.
Whip Antenna

2 05/2012 Low Band ‘0db’ 300 Nos.
Whip Antenna

Cost of tender forms—` 700.

Date and time of opening tender—10-1-2013, 11 a.m.

The tenders should be superscribed with tender
number and name of the store item and addressed to
the Superintendent of Police, Telecommunication, Pattom,
Thiruvananthapuram-4.  Late tenders will not be accepted.

The tenders will be opened at the time mentioned
above, in the presence of the tenderers or their
authorised representatives (with proof of identity) who
may be present at that time.

Intending tenderers may on application to
the Superintendent of Police, Telecommunication, Pattom,
Thiruvananthapuram obtain requisite tender forms on
which the tenders should be submitted.

Application for tender forms should be accompanied
by a cash remittance price fixed for the form which is not
refundable. The tender forms are not transferable.
The sale of tender form will be closed at 1 p.m. on
8-1-2013. Cheques, Drafts, Postage Stamps, etc. will not
be accepted towards the cost of forms nor the forms
sent by VPP. However money orders (including
telegraphic money orders) sent in the name of
the Superintendent of Police, Telecommunication, Pattom,
Thiruvananthapuram-4 will be accepted. The amount
should include the postage/courier charges for sending
tender documents. The money order along with the
request should reach Telecommunication Headquarters,
Pattom, Thiruvananthapuram at least 3 days before the
closing of the sales of the tender documents enabling us
to send the documents well in advance.

Earnest Money Deposit (EMD) @ 1% of the quoted
value should be furnished through DD (Demand Draft)
drawn in favour of the Superintendent of Police,
Telecommunication, Pattom, Thiruvananthapuram-4 along
with the tender  documents. The firms which are
exempted from furnishing EMD should produce a copy of
relevant authorised document for verification. The tenders
without EMD will be cancelled. The quoted amount
should be inclusive of all taxes and levies. The lowest
quoted bidder should be ready to supply the items
within one week.

Specifications shall be obtainable from the Office of
the Superintendent of Police, Telecommunication, Pattom,
Thiruvananthapuram with the tender forms during the
working hours. The firms should also furnish the detailed
specifications, make, brochures, Test Report from
Government Laboratories/Agencies (wherever possible)
along with the tenders. The tenders without separate
envelope and not superscribing the tender number and
sample will be rejected.

The firm should supply samples at Telecommunication
Headquarters, Pattom, Thiruvananthapuram at their
expense for technical evaluation test along with the
submission of tender.  The same can be taken back by
the firm at their expense after tender procedure.  The
decision of the Technical Evalution Board will be final.
The firm should mention the warranty/guarranty of the
items seperately.

As the items are urgently required, the selected
bidder will have to supply the item without loss of time.
The rates quoted should be valid and firm till 31-3-2013.
Those firms registered with Store Purchase Rule
Department and is under the control of Government
should enclose the certificate in proof of it.

The Superintendent of Police, Telecommunication,
Pattom, Thiruvananthapuram is empowered to reject any
tender without assigning any reason.

Office of the  Superintendent of (Sd.)
Police, Telecommunication, Superintendent of Police,
Thiruvananthapuram. Telecommunication,
Phone: 0471-2448707. For State Police Chief, Kerala.


